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GURUGRAM METROPOLITAN DEVELOPMENT AUTHORITY 

Plot No. 3, Sector-44, Gurugram-122002, Haryana, India; Email: dfo.gmda@gov.in 

     No.   90                                             Dated:29.04.2024 

To 

The Administrator 

Haryana Shahri Vikas Pradhikaran 

Gurugram 
 
Sub: Progress Report of Silokara Pond (Gurugram) in reference to MA No. 29/2024; 

EA No. 10/2024 in OA No. 391 of 2022 titled Brigadier Paramjit Singh & Ors Vs 
State of Haryana & Ors 

 
********* 

  With reference to the subject cited above, please find attached the Progress Report 
made in the development of Silokara Pond in the matter of MA No. 29/2024; EA No. 
10/2024 in OA No. 391 of 2022 titled Brigadier Paramjit Singh & Ors Vs State of 
Haryana & Ors for your kind perusal and necessary action please. 
 
Enclosed: As above 

                                                                                          
[Subhash Chander Yadav IFS] 

 Addl. CEO, Urban Environment  
Gurugram Metropolitan Development Authority 
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GURUGRAM METROPOLITAN DEVELOPMENT AUTHORITY 

Plot No. 3, Sector-44, Gurugram-122002, Haryana, India; Email: dfo.gmda@gov.in 

             
PROGRESS REPORT – DEVELOPMENT OF SILOKARA POND 

 

GMDA carried out demarcation of pond area land. Meanwhile offer was made 

by M/s Max Insurance to develop it under CSR initiatives. The correspondence 

made between M/s Max Insurance and GMDA is annexed as Annexure-I. M/s 

Max Insurance could not start the work in time due to their internal 

administrative reasons. After that GMDA started the work of cleaning the area 

and restoration of the of existing waterbody. GMDA has executed primary 

works at the site as per site requirement. GMDA has made some changes in the 

original plan developed by HSVP as per technical requirement of the site. The 

work of development of waterbody has been completed. The treated water 

pipeline has been installed for continuous supply water to the waterbody and 

the green area. The treated water supply waterbody and green area has been 

started. Footpath along waterbody has been made. The area of waterbody is 80 

m x 30 m = 2400 sqm. The average depth of waterbody is 7.5 m having water 

holding capacity of 18000 KL. The fencing work is in progress. The photos of 

execution of work at site are annexed as Annexure-II. The waterbody will help 

in recharging the ground water with the continuous supply of treated waste 

water. 

The work of plantation leaving footpath for walking will be completed in the 

rainy season by GMDA. The footpaths will be remained kachcha in the green 

space. Dense plantation will be carried out with local species. 
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As far as exploration of use of solar powered panels on floating devices is 

concerned (as mentioned in the order dated April 08, 2024 passed by Hon’ble 

Tribunal), there is no scope of such floating panels at site. GMDA is exploring 

this activity in tanks of water treatment plants of GMDA located at Chandu.  

It is also submitted for kind information that fish and other aquatic flora and 

fauna automatic develop in the waterbodies if continuous water supply is 

ensured. GMDA will ensure continuous water supply of tertiary treated waste 

water in the waterbody and maintain the waterbody and green area through 

Rotary Club, Gurugram. Rotary Club will install solar lights along footpath, 

sitting benches, open gym items, dustbins etc. The correspondence between 

GMDA and Rotary Club is annexed as Annexure-III.                                 

                             

                                                                                      
[Subhash Chander Yadav IFS] 

 Addl. CEO, Urban Environment  
                                                                       For CEO,GMDA 
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Annexure -I 
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Annexure - II 
 

Surface Dressing at Silokhra Pond 

 

Before        After  
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Digging at Silokhra Pond 

Before        After  
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Installation of STP treated line 

 

Before        After  
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Fencing work at Silokhra Pond 

 

Before        After  
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Water Supply 

 

Before        After  
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